IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,HYDERABAD BENCH

AT HYDERABAD.

0.A,Nc.719 of 1996.
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Date: July 4,1996.

Between:

Ch.Srinivas. .o Applicant.

And
1. The Chief General Manager, Telecom,

A.P.Circle, Door shancdhar Bhavan,
Nampally, Station Road, Hyderabad.

2 The General Manager (Telecom)
Guntur, Guntur District.

3. The Telecom District Engineer,
pPrakasam District.

4. The Su~-Divisional pfficer,

Talacom, Ongole, Prakasam Dt. Respondents.
COUNSFL FOR THE APPLICANT: . 5ri A.V.Rama Rao.
COUNSEL FOR THE RESPONDENTS: .. Sri N.V.Raghava

K.Bhaskara Rao,

Counsel for resg

CORAM:

HON'BLE SHRI_JUSTICE .G .CHAUDHARI, VICE-CHAIRMAN. Aéoleﬂ’

ON'BLE H.RAJENCRA PRASAD, MEMBER (A)% |

\

peddy for
hddl. Standing

ondents.




0.A.No.719 /96 Date: July 4,1996.

————— T —— T ——————

ORDER ¢

(AS PER HON'BLE SHRI JUSTICE M.GaCHAUDHARI,J)

+ &

The la=zrned Aavoéate on record, Sri A.V.Rama .
réo appearing for the applicant reiterates the request
made by him in the precip; . letter filed on 3--7—-19&6
to withdraw the O0.A., on instryctions of the applicant.
3ri ¥.V.Raghava Reddy for K .Bhaskara Rad, Addl. Standing

counsel for respondents has not opposed. Oedpyrds

The 0.A., is dismissed as withdrawn.. No

ordmr as to costs. .
[Y L -
—

(H .RAJEN RASAD) {M.G .CHAUDHARI, J)
Memb viee Chairman. ]
Date: July 4,10%96. ,
__________________ ;}M1%;

: ' . TSl R '
Dictated in open Court. ' A
D_LP)A&Z/" Losas 5

assg.
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OuA. 719/96,

To
l.

3.
4,

5.
6.
7.

8.0ne spare copY.

pvm
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'The Chief General Manager, Telecom
A.P.Circle, Door.Sanchar Bhavan,
Nampally Station Road, Hyderabad.

The General Manager (Telecom)
Guntur, Guntur Dist.

The Telecom District Engineer,
Prakasam Dist. ‘

The Sub Divisional Officer, Telecom,
Ongole, Prakasam Dist.

One copy to Mr.A.V.Rama Rao, Advocate, CAT.Hyd.
One copy to Mr. K.Bhaskar Rao, Addl .CGSC.CAT .Hyd,.

Chne copy to Libréry,-CAT.HYd.
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JIN THE CENTRAL ADVMINISTRATIVE TRIBUNAL.

HYLERABAD BENCH AT HYDERABAD

.THE HON'BLE MR,JUSTICE M.G.CHAUDHARI

VICE-CHAT RMAN

AND /

THE HON'BLE MR.H.RAJENDRA PRASAD:M(A)

Dated: b\-“}-lg%

S-RDERLFIUDGMENT

M.A./R.A/C.4.NC. '
in ]
0.A.No. BF5706< ’[[ct [CKQD

TOA-NOQ (P'ilp. ‘ )

Admittled and Interim Directions

issue

Dismlissed as withdrawn
—_—

rDismiss',d for Befault.

Ordereg¢/Rejected,

No order as to costs.

, ¥zhr warninn Wfawen ’
Cam:af Administrativa Tribuna!
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